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CAUSE LIST OF "A" BENCH FOR 07th SEPTEMBER 2026 (MONDAY)

BENCH WILL NOT FUNCTION

Appeal Number

Assmt. Ye

Assessee Name

Counsel

Remarks

ITA 1343/CHNY/2024

2018-19

[A] SOLARA ACTIVA PHARMA SCIENCES

Si.No.18&2

ITA 1344/CHNY/2024

2020-21

[A] SOLARA ACTIVA PHARMA SCIENCES

Adj.to 22.09.202

ITA 2166/CHNY/2025

2018-19

[A] CHANDRAMAL SARAVANAN

ITA 3255/CHNY/2025

2013-14

[A] VELAN NAGAR (AOP)

ITA 3256/CHNY/2025

2016-17

[A] MOUNASAMY RAJAMMAL

ITA 3458/CHNY/2025

2017-18

'[D] SOUNDARAPANDIAN ASIR

ITA 3486/CHNY/2025

2015-16

[D] M/S. CHOLA INSURANCE DISTRIBUTION SERVICES PVT LTD

ITA 3487/CHNY/2025

2016-17

[D] CHOLA INSURANCE DISTRIBUTION SERVICES PVT LTD

ITA 3661/CHNY/2025

2021-2022

[A] MUTHUSAMY RAJKUMAR

Si.No.3-9
Adj.to
11.11.2026

ITA 1075/CHNY/2026

2023-24

[D] SINDU MURUGA CONSTRUCTIONS PRIVATE LIMITED

CO 30/CHNY/2026

2023-24

[A] SINDU MURUGA CONSTRUCTIONS PRIVATE LIMITED

ITA 3320/CHNY/2026

2017-18

[A] PARRYS ENTERPRISE

ITA 3322/CHNY/2026

2016-17

[A] GOVINDHARAJ NAGAVALLI

ITA 3335/CHNY/2026

2012-13

[A] SATHEESH VENKATESH (SMC)

ITA 3336/CHNY/2026

2017-18

[A] VELUSAMY MEENAL

ITA 3337/CHNY/2026

2017-18

[A] MASANAM VEERA KUMAR

ITA 3338/CHNY/2026

2017-18

[A] MASANAM VEERA KUMAR

18

ITA 3339/CHNY/2026

2019-20

[A] MASANAM VEERA KUMAR

19

ITA 3340/CHNY/2026

2020-21

[A] MASANAM VEERA KUMAR

Si.No.10-19
Adj.to
12.11.2026

The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_1
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF "A" BENCH FOR 08th SEPTEMBER 2026 (TUESDAY)

. BEFORE HON'BLE SHRI GEORGE GEORGE K, VICE PRESIDENT

AND BEFORE HON'BLE SHRI S.R.RAGHUNATHA, ACCOUNTANT MEMBER

IN COURT ROOM 1

w
=

Appeal Number

Assmt. Ye

Assessee Name Counsel [Remarks

ITA 3364/CHNY/2025

2016-17

[A] SUBRAMANIAM MANOHARAN

BMA 1/CHNY/2026

2016-17

[A] KARTHIK BALACHANDRAN ATHREYA

BMA 2/CHNY/2026

2017-18

[A] KARTHIK BALACHANDRAN ATHREYA

ITA 1073/CHNY/2026

2018-19

[D] S TRADERS

ITA 1133/CHNY/2026

2018-19

[A] M/S. S TRADERS D.Anand

ITA 1076/CHNY/2026

2022

[D] JAYARAMAN RUDRASEKAR

ITA 1077/CHNY/2026

2018-19

[D] ARCOT VARDHAN SARATHY

ITA 1080/CHNY/2026

2026-27

[A] THIRUMANGAI ALWAR CHARITABLE TRUST

O | |IN o | & WM

ITA 1082/CHNY/2026

2017-2014

[A] SANDHYA PROP. VISWAM INDUSTRIES

=y
o

ITA 1083/CHNY/2026

2018-19

[A] IQRA EDUCATIONAL AND CHARITABLE TRUST

[y
=

ITA 1084/CHNY/2026

2019-2020

[A] IQRA EDUCATIONAL AND CHARITABLE TRUST

[
N

ITA 1880/CHNY/2026

2010-11

[A] CAVENDISH BIO PHARMA PVT. LTD. (SMC)

[y
w

ITA 1970/CHNY/2026

2009-10

[A] CAVENDISH BIO PHARMA PVT. LTD. Sanjay Kumar

=
H

ITA 2086/CHNY/2026

2011-12

[A] CAVENDISH BIO PHARMA

[y
wu

ITA 1290/CHNY/2026

2019-20

[A] F.T. 101 VILLUPURAM DISTRICT NON
AGRICULTURAL COOPERATIVE SOCIETIES
EMPLOYESS COOP THRIFT & CREDIT S

16

ITA 3343/CHNY/2026

2018-19

[A] AYUB KHAN KADER

17

ITA 3345/CHNY/2026

2018-19

[A] HEMALATHA

18

ITA 3346/CHNY/2026

2024-25

[A] SYED BAWKER AHMED

19

ITA 3351/CHNY/2026

2023-24

[A] SOUTHERN AGRIFURANE INDUSTREIS PVT. LTD. A

20

ITA 3358/CHNY/2026

2020-21

[A] TALCO DINDIGUL TANNERSENVIRO CONTROL SYS'I}{I\JS P. LTD.

The Link for Hybrid Hearing Is :

https://itatchennai.my.webex.com/meet/court_room_1 /
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF "A" BENCH FOR 09th SEPTEMBER 2026 (WEDNESDAY)
BEFORE HON'BLE SHRI GEORGE GEORGE K, VICE PRESIDENT

AND BEFORE HON'BLE SHRI S.R.RAGHUNATHA, ACCOUNTANT MEMBER

IN COURT ROOM 1
Srl |Appeal Number  |Assmt. vel Assessee Name Counsel |Remarks
1 |ITA2371/CHNY/2025 [2009-10 |[A] ANTHONISAMY SELVARAJ
2 [ITA 2372/CHNY/2025 (2011-12 | [A] ANTHONISAMY SELVARAJ
U PAKKIRISAMY
3 [ITA3388/CHNY/2025 [2011-12 L[?r]a EFT_Z:??TA\;T:RTJ ;fANNU
4 |ITA 3433/CHNY/2025 [2017-18 [ [A] SOOSAI MANICKAM THERASA
5 [ITA647/CHNY/2026  |2017-18 | [A] TAMRAPARANI ENTERPRISES AND REALTY Pvt Ltd
6 [ITA648/CHNY/2026  |2017-18 | [A] TAMRAPARANI ENTERPRISES AND REALTY Pvt Ltd
7 |ITA 649/CHNY/2026  |2018-19 | [A] TAMRAPARANI ENTERPRISES AND REALTY Pvt Ltd
8 |ITA650/CHNY/2026  |2018-19 |[A] TAMRAPARANI ENTERPRISES AND REALTY Pvt Ltd
9 |ITA651/CHNY/2026  [2019-20 | [A] TAMRAPARANI ENTERPRISES AND REALTY Pvt Ltd
10 |ITA 652/CHNY/2026  [2019-20 | [A] TAMRAPARANI ENTERPRISES AND REALTY Pvt Ltd
11 |ITA 1356/CHNY/2026 (2019-20 | [D] TAMRAPARANI ENTERPRISES AND REALTY Pvt Ltd
12 [ITA 3361/CHNY/2026 [2016-17 | [A] AM NEELEVANESWARAR THIRUKOIL
13 [ITA 3362/CHNY/2026 [2018-19 | [A] AM NEELEVANESWARAR THIRUKOIL
14 |ITA 3363/CHNY/2026 [2019-20 | [A] AM NEELEVANESWARAR THIRUKOIL
15 |ITA3365/CHNY/2026 [2014-15 | [A] MR M SAIJANRAJ HUF
16 |ITA 3366/CHNY/2026 [2022-2024 [A] RATHANAKUMAR MYTHILI
17 |ITA3367/CHNY/2026 |2013-14 | [A] KALIAPPA GOUNDER MARUTHACHALAM .

The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_l
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF "A" BENCH FOR 10th SEPTEMBER 2026 (THURSDAY)
BEFORE HON'BLE SHRI GEORGE GEORGE K, VICE PRESIDENT

AND BEFORE HON'BLE SHRI 5.R.RAGHUNATHA, ACCOUNTANT MEMBER

IN COURT ROOM 1
Srl |Appeal Number  |Assmt. Ye{Assessee Name Counsel _|Remarks
1 |ITA 3285/CHNY/2025 [2014-15 | [A] POOLIAH THEVAR KRISHNAVENI Veerabathran Fci::t
2 |ITA 3286/CHNY/2025 |2015-16 | [A] POOLIAH THEVAR KRSHNAVENI Prasanth P
3 |ITA3287/CHNY/2025 |2016-17 | [A] POOLIAH THEVAR KRISHNAVEN]
4 |ITA475/CHNY/2025 |2020-21 | [A] M/S. CITY UNION BANK
5 |ITA2002/CHNY/2025 |2013-14 | [A] M/S. CITY UNION BANK S.Ananthan
6 |ITA2330/CHNY/2025 |2013-14 | [D] CITY UNION BANK LIMITED
7 |BMA3/CHNY/2026  |2018-19 | [A] NACHIMUTHU VELUSAMY N.V.Balaji
8 [iTA646/CHNY/2026  |2004-5 | [A] M/S. ATLANTIC FABRICS N.Quadir Hoseyn
9 [iTA 1087/CHNY/2026 [2019-20 | [A] SHRI PRAVEEN KUMAR JAIN
10 |ITA 1089/CHNY/2026 |- [A] ANCHOR WELFARE TRUST S
11 |ITA 1090/CHNY/2026 |- [A] ANCHOR WELFARE TRUST
12 |ITA1092/CHNY/2026 [2018-19 | [A] DINRAM HOLDINGS PVT. LTD.
13 |ITA 1095/CHNY/2026 |2020-21 | [A] SOHAN RAJ KHANTED GUNGANTH RAJ
14 |ITA 1096/CHNY/2026 (2020-21 | [A] MOHAMMED ASIF KHALEEL Arjun Suresh
15 |ITA 1097/CHNY/2026 |2017-18 | [A] VETRICHELVAN VIJAYASARATHY
16 |ITA3371/CHNY/2026 |2020-21 | [D] MUNIRATHINAM SIVASANKARI
17 |ITA 3372/CHNY/2026 |2014-15 | [A] RAMDOSS NAREN
18 |ITA 3375/CHNY/2026 [2018-19 | [A] RAMESH KUMAR PUROHIT
19 |ITA3380/CHNY/2026 |2020-21 | [D] M/S. AMR RATHINASABAPATHY HUF
20 |ITA3383/CHNY/2026 [2020-21 | [A] MR. SELVAM

The Link for Hybrid Hearing is :

https://itatchennai.my.webex.com/meet/court_room_1
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
PART HEARD CAUSE LIST OF "A" BENCH FOR 10th SEPTEMBER 2026 (THURSDAY)
BEFORE HON'BLE SHRI GEORGE GEORGE K, VICE PRESIDENT

AND BEFORE HON'BLE SHRI S.R.RAGHUNATHA, ACCOUNTANT MEMBER
IN COURT ROOM 1

Appeal Number Assmt. Ye{Assessee Name Counsel |Remarks

ITA 3406/CHNY/2026 2015 SRI PATHY ASSOCIATES

ITA 3461/CHNY/2026 |2018-19 SRI PATHY ASSOCIATES

4
C

ITA 3407/CHNY/2026 |2016-17 ] SRI PATHY ASSOCIATES

ITA 3408/CHNY/2026 |2017-18 SRI PATHY ASSOCIATES

ITA 3462/CHNY/2026 [2019-20 SRI PATHY ASSOCIATES

ITA 3465/CHNY/2026 [2021-22 SRI PATHY ASSOCIATES PVT LTD

ITA 3464/CHNY/2026 [2020-21 SRI PATHY ASSOCIATES PVT LTD

le\-IO\U‘I-P-wNI—\g

CO 82/CHNY/2026 2021-22 SRI PATHY ASSOCIATES PVT LTD

D
D
D
D
D
ITA 3463/CHNY/2026 [2020-21 | [D] SRI PATHY ASSOCIATES
D
D
A
A

10 |CO 81/CHNY/2026 2020-21 SRI PATHY ASSOCIATES PVT LTD

11 |CO 80/CHNY/2026 2020-21 | [A] SRI PATHY ASSOCEATES

12 |CO 79/CHNY/2026 2019-20 | [A] SRI PATHY ASSOCEATES R.Venkata

13 |CO 78/CHNY/2026 2018-19 | [A] SRI PATHY ASSOCEATES Raman

14 |CO 76/CHNY/2026 2016-17 [ [A] SRTPATHY ASSOCEATES

15 |CO 77/CHNY/2026 2017-18 | [A] SRI PATHY ASSOCEATES

16 |CO 75/CHNY/2026 2015 A] SRI PATHY ASSOCEATES

17 ]IT(SS)A 12/CHNY/2026 [2020-21 | [A] SRI PATHY ASSOCEATES

18 |IT(SS)A 11/CHNY/2026 [2019-20 | [A] SRI PATHY ASSOCEATES

19 |IT(SS)A 10/CHNY/2026 [2018-19 | [A] SRI PATHY ASSOCEATES

20 |IT(SS)A 9/CHNY/2026 [2017-18 | [A]SRI PATHY ASSOCEATES

21 |IT(SS)A 8/CHNY/2026 [2016-17 | [A] SRIPATHY ASSOCEATES

22 [IT(SS)A 7/CHNY/2026 [2015-16 [ [A]SRI PATHY ASSOCEATES

23 |IT(SS)A 6/CHNY/2026 [2021-22 | [A] SRI PATHY ASSOCIATES PRIVATE LIMITED

24 |IT(SS)A 5/CHNY/2026 [2020-21 | [A] SRI PATHY ASSOCIATES PRIVATE LIMITED

The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_1

INCOME TAX APPELLATE TRIBUNAL, CHENNAI
PART HEARD CAUSE LIST OF "A" BENCH FOR 10th SEPTEMBER 2026 (THURSDAY)

BEFORE HON'BLE SHRI S.S.VISWANETHRA RAVI, JUDICIAL MEMBER
AND HON'BLE SHRI GAGAN GOYAL, ACCOUNTANT MEMBER

IN COURT ROOM 4
Srl |Appeal Number Assmt. Ye{Assessee Name Counsel |[Remarks
1 |ITA 3145/CHNY/2025 [2017-18 | [A] RAJEN BHAVANJI CHHEDA S.Sridhar
2 |[ITA3146/CHNY/2025 |2017-18 | [A] LAUI GANGJI VORA S.Sridhar
3 |ITA3147/CHNY/2025 |2017-18 | [A] AMAR LALI VORA S.Sridl# r
The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_4 /
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
PART HEARD CAUSE LIST OF "A" BENCH FOR 11th SEPTEMBER 2026 (FRIDAY)

BEFORE HON'BLE SHRI S.S.VISWANETHRA RAVI, JUDICIAL MEMBER
AND HON'BLE SHRI S.R.RAGHUNATHA, ACCOUNTANT MEMBER

IN COURT ROOM 4

Srl |Appeal Number  |Assmt. Ye|Assessee Name Counsel [Remarks
1 |ITA 2107/CHNY/2008 [2004-05 | [A] M/S. UNITED INDIA INSURANCE COMPANY LTD. (HCD)
2 |ITA906/CHNY/2011  [2003-04 | [D] M/S. UNITED INDIA INSURANCE CO. LTD. (HCD)

3 |ITA 1605/CHNY/2011 [2003-04 | [A] UNITED INDIA INSURANCE CO. LIMITED (HCD)

4 _|ITA 1606/CHNY/2011 [2004-05 | [A] UNITED INDIA INSURANCE CO. LIMITED (HCD)

5 _|ITA1607/CHNY/2011 [2005-06 | [A] UNITED INDIA INSURANCE CO. LIMITED (HCD)

6__|ITA 1608/CHNY/2011 |2006-07 | [A] UNITED INDIA INSURANCE CO. LIMITED |

7__|ITA1609/CHNY/2011 [2007-08 | [A] UNITED INDIA INSURANCE CO. LIMITED (HCD)

8 |ITA1610/CHNY/2011 [2008-09 | [A] UNITED INDIA INSURANCE CO. LIMITED (HCD)

9 |ITA28/CHNY/2014  -[2006-07 | [A] UNITED INSTURANCE & CO. LTD. (HCD)

10 |ITA30/CHNY/2014  |2009-10 | [A] UNITED INSTURANCE & CO. LTD. (HCD)

11 |ITA764/CHNY/2014  |2010-11 | [A] UNITED INDIA INSURANCE CO. LIMITED (HCD)

12 |ITA 1149/CHNY/2016 [2011-12 | [A] UNITED INDIA INSURANCE CO. LIMITED (HCD)

13 |ITA 1511/CHNY/2016 [2011-12 | [D] UNITED INDIA INSURANCE CO. LIMITED (HCD)

14 |ITA 364/CHNY/2017 _ [2012-13 | [A] UNITED INDIA INSURANCE CO. LIMITED (HCD)

15 _|ITA 626/CHNY/2017 _ [2012-13 | [D] UNITED INDIA INSURANCE CO. LTD. (HCD)

16 |ITA 1085/CHNY/2017 [2013-14 | [A] UNITED INDIA INSURANCE CO. LIMITED

17_[ITA 1571/CHNY/2017 |2013-14 | [D] UNITED INDIA INSURANCE CO. LTD. (HCD)

The Link for Hybrid Hearing is : https:// itatchennai.my.webex.com/meet/court_room_4

INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF "A" BENCH FOR 11th SEPTEMBER 2026 (FRIDAY)
BEFORE HON'BLE SHRI MANU KUMAR GIRI, JUDICIAL MEMBER
AND HON'BLE SHRI S.R.RAGHUNATHA, ACCOUNTANT MEMBER

IN COURT ROOM 4 =
Srl |Appeal Number Assmt. Ye{Assessee Name Counsel |Remarks
1 |ITA 3427/CHNY/2025 2017-18 | [A] VENUGOPAL MANIMUTHU S.Sridhar(E;ﬁ\a)
The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_4 /
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF B BENCH FOR 07-SEPTEMBER-2026 (MONDAY)
BEFORE HON'BLE SHRI ABY T.VARKEY, JM
AND HON'BLE SHRI GAGAN GOYAL, AM

IN COURT ROOM 3
Srl |Appeal Number Assmt. |Assessee Name Counsel Name |Remarks
ITA 4158/CHNY/2026  |2018-19 | [A] VIVEK REVI )
SA 163/CHNY/2026 2018-19 | [A] VIVEKREVI
ITA 3882/CHNY/2026  {2020-21 | [A] MUTHUSAMY CHINNUSAMY EH
ITA 3883/CHNY/2026  |2020-21 | [A] MUTHUSAMY CHINNUSAMY '
ITA 4046/CHNY/2025 |2016-17 | [A] PATTABI THYAGARAJAN R.Vijayaraghavan

ITA 4126/CHNY/2025  |2011-12 | [A] VASANTHA KUMAR KANAGARAJ  |J.Prabhakar
ITA 4143/CHNY/2025  |2018-2019] [A] RAMMOHAN VIMALADEVI |
ITA 4146/CHNY/2025  |2020-2021{ [A] TAMILSELVAN RAJAMANICKAM A.Venkatesh Per
ITA 1229/CHNY/2026  |2017-18 | [A] T.V.SUNDARAM IYENGAR & SONS
10 |ITA 1239/CHNY/2026  |2017-18 | [A] MOHANAKRISHNAN N

11 |ITA 1267/CHNY/2026  |12015-16 | [A] TRIVITRON HEALTHCARE PVT. LTD. |S.Sridhar
12 |ITA 1503/CHNY/2026  |2018-19 | [D] GVR RMN HUBLI LAKSHMESHWAR

o|INojg|E~lWIN|—

13 [ITA 1511/CHNY/2026  |2017-18 | [A] SAMUEL DURAISWAMY S.Vidya

14 |ITA 1514/CHNY/2026  [2020-21 | [A] BENJAMIN LEO TOLSTOY Abhishek.M
15 |ITA 1515/CHNY/2026  [2015-16 | [A] LEELA Abhishek.M
16 |ITA 1722/CHNY/2026  |2024-25 | [A] PANDIARAJAN RAJENDRAN P.Hariprasad

17 |ITA 1728/CHNY/2026  |2020-21 [ [A] UDAYAKUMAR NARESHKUMAR
18 [ITA 1732/CHNY/2026  |2016-17 | [A] JASWANT KUMAR BAFNA CHENNAI |T.Banusekar
19 |ITA 1761/CHNY/2026  |2019-20 | [A] SITHIRAIPANDIAN MANICKARAJ N.V.Balaji
20 [ITA 1762/CHNY/2026  |2019-20 | [A] SITHIRAI PANDIAN SIVANANDAM '
21 |ITA 1504/CHNY/2026  [2009-10 | [A] TRANSCON ASSOCIATES P. LTD.  |G.Baskar
22 |ITA 1555/CHNY/2026 |- [A] FEEED Anandd Babunath
23 [ITA 1559/CHNY/2026  |2017-18 | [A] NEELAMURALI YADAV KRISHNAN
24 |ITA 1574/CHNY/2026  |2012-13 | [D] PONDY FARM MACHINERY

25 |ITA 1688/CHNY/2026  |2016-17 | [A] ABAN OFFSHORE LIMITED efili
[A] SAMUNNATI AGRI CALUE CHAIN
26 |ITA 1715/CHNY/2026  [2017-18 |SOLUTIONS PVT.LTD.” . Vinay Jain

The Link for Hybrid Hearing is https:/fitatchennai.my.webex.com/meet/court_room_3
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
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CAUSE LIST OF B BENCH FOR 08-SEPTEMBER-2026 (TUESDAY)

BEFORE HON'BLE SHRI ABY T.VARKEY, JM
AND HON'BLE _SHRI GAGAN GOYAL, AM

=
12 | 2021 - 15 I 2023

IN COURT ROOM 3

sri |Appeal Number Assmt. |Assessee Name Counsel Name Remarks
1 |ITA 2453/CHNY/2025  |2017-18 | [A] CHANDRO PROCESS REP. BY ITS _|T.Ramesh

2 |ITA 3788/CHNY/2025 [2014-15 | [A] MEIYAPPAN PALANISAMY G.Baskar

3 [ITA 3835/CHNY/2025  [2017-18 | [A] JAGANNATHAN AKSHAYA S.Jecintha

4 |ITA4140/CHNY/2025  |2015-16 | [A] RAJAN GUNASEELAN G.Baskar

5 [ITA 2595/CHNY/2025 2013-14 [A] MAMTHA ABILASH MUTHAA Uttamchanchand
6 [ITA2622/CHNY/2025  [2015-16 | [A] MAMTHA ABILASH MUTHA

7 |ITA 2623/CHNY/2025 2016-17 [A] MAMTHA ABILASH MUTHAA

8 |ITA 3666/CHNY/2025  [2023-24 | [A] JAYANTHI MANISHANKAR :

9 [ITA 2897/CHNY/2025  |2018-19 | [A] ENNARASU CHITRA T.S.Lakshmi Ve
10 |ITA 3774/CHNY/2025  |2017-18 | [A] SAKTHI AUTO COMPONENT LTD.

11 |ITA 1522/CHNY/2026  |2007-08 | [A] SHRI SUNDARAVADHANAM K.G.Raghunath
12 |ITA 1222/CHNY/2026  |2015-16 | [A] SENTHILKUMAR VANNIARAJAN |8 Sridhar, Er.

13 |ITA 2444/CHNY/2025  |2017-18 | [A] DEVARAJ ILAVARASAN (RM) S.Sridhar, Er.

14 |ITA 1524/CHNY/2026  |2016-17 | [A] SRINIVASAN GOPINATHAN G.Baskar

15 |ITA 1540/CHNY/2026  |2015-16 | [A] MUTHAIAH JOTHI . J.Saravanan

16 |ITA 1564/CHNY/2026  [2016-17 | [A] R SQUARE MLG LOGISTICS efiling
17 |ITA 1565/CHNY/2026  |2017-18 | [D] JS AUTO SPARES

18 |ITA 1566/CHNY/2026 _[2011-12 | [A] KSJ INFRASTRUCTURE PRIVATE |8 Ramakrishnan|
19 |ITA 1607/CHNY/2026  [2013-14 | [A] CHANDERKALA GOYAL'

20 |ITA 1360/CHNY/2026 2018-19 [A] ETHIRAJ NEHRU

21 |ITA 1361/CHNY/2026 2019-20 [A] ETHIRAJ NEHRU

22 |ITA1371/CHNY/2026 2017-18 [A] ETHIRAJ NEHRU

23 [ITA 1366/CHNY/2026  [2019-20 | [D] ARUNA ANTONY KAMAL KUMAR

24 |ITA 1501/CHNY/2026  [2019-20 | [A] MANOJKUMAR MARIMUTHU

25 [ITA 1502/CHNY/2026  [2019-20 | [A] MANOJKUMAR MARIMUTHU

26 |ITA 1537/CHNY/2026  |2017-18 | [A] VIMALA KOTHARI B.Ramakrishnan
27 [ITA 1492/CHNY/2026  [2020-21 | [A] SNJ MARKETING AND TRADING __ |M.Karunakaran
28 [ITA 1493/CHNY/2026  [2021-22 | [A] SNJ MARKETING AND TRADING

29 [ITA 1495/CHNY/2026  |2017-18 | [A] REMA ASLEY SCHIFFER y

The Link for Hybrid Hearing is https:/fitatchennal.my.webex.com/meet/court_room_3
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
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CAUSE LIST OF B BENCH FOR 09-SEPTEMBER-2026 (WEDNESDAY)

BEFORE HON'BLE SHRI ABY T.VARKEY, JM

AND HON'BLE SHRI GAGAN GOYAL, AM

IN COURT ROOM 3

Srl |Appeal Number Assmt. [Assessee Name Counsel Name [Remarks
1 [ITA 678/CHNY/2024 2021-22 | [D] TEXSYARD INTERNATIONAL

2 [ITA 757/CHNY/2024 2015-16 [ [A] TEXSYARD INTERNATIONAL

3 |ITA 758/CHNY/2024 2017-18 | [A] TEXSYARD INTERNATIONAL

4 |ITA 759/CHNY/2024 2018-19 | [A] TEXSYARD INTERNATIONAL

5 |ITA 760/CHNY/2024 2019-20 | [A] TEXSYARD INTERNATIONAL

6 |ITA 761/CHNY/2024 2020-21 | [A] TEXSYARD INTERNATIONAL

7 |ITA 762/CHNY/2024 2021-22 | [A] TEXSYARD INTERNATIONAL

[A] PARAMBIKATTIL BHASKARAN

8 |ITA 2485/CHNY/2025 |2016-17 |SAJEEVAN S.Sridhar

9 |ITA2708/CHNY/2025 [2018-19 | [A] KALIAPPAN SELVARAJ S.Sridhar

10 [ITA 3653/CHNY/2025  [2017-18 | [A] SREE VADIVAMBIGAI TEXTILE MILLS|J.Balachander
11 |ITA 3815/CHNY/2025  |2013-14 | [A] KALATHINGAL SHEELA

12 |ITA 4093/CHNY/2025  [2014-15 | [A] MARUTHAVANAN BALAMURUGAN |Bharath Janar
13 |ITA 4141/CHNY/2025  |2021-22 | [A] A.E. AUTOMOTION PVT. LTD. G.Baskar

14 [ITA 1381/CHNY/2026  |2016-17 | [A] NEW RINA TV (SMC) N.V.Narayanan
15 [ITA 1477/CHNY/2026  |2013-14 | [A] JAYARAMAN BALARAMAN Anandd Babun
16 (ITA 1478/CHNY/2026  |2014-15 | [A] JAYARAMAN BALARAMAN

17 |ITA 1506/CHNY/2026  [2019-20 | [A] GREEN PARK EDUCATIONAL TRUST|G.Baskar

18 |ITA 1508/CHNY/2026  [2015-16 | [A] SUNDARAMURTHY USHAMURTHY  |Madhu Gupta
19 |ITA 1527/CHNY/2026  |2015-16 | [A] GOVINDAKUDI EDUCATIONAL TRUSS.Sridhar

20 |ITA 1531/CHNY/2026  |2020-21 | [A] SHABEER BASITH '

21 [ITA 1573/CHNY/2026  |2012-13 | [A] MR. R. KRISHNAMURTHY

22 |ITA 1620/CHNY/2026  (2017-18 | [A] SUBBIAHGOUNDER KRISHNAMOOR'|N. Vijayakumar
93 [ITA 1621/CHNY/2026  |2017-18 | [A] SUBBIAHGOUNDER KRISHNAMOORTHY

[A] THOLAPPA KAMBARAJAPURAM

24 |ITA 2111/CHNY/2026  |2019-20 |SRINIVASA RAGHAVAN

25 |ITA 823/CHNY/2026 2017-18 | [A] SIVASUBRAMANIAN (SMC) Abhishek.M
26 |ITA 1363/CHNY/2026 _ [2018-19 [D] V V TITANIUM PIGMENTS PRIVATE /

The Link for Hybrid Hearing Is https:/itatchennal.my.webex.com/meet/court_room_3
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CAUSE LIST OF B BENCH FOR 10-SEPTEMBER-2026 (THURSDAY)

BEFORE HON'BLE SHRI ABY T.VARKEY, JM

AND HON'BLE SHRI GAGAN GOYAL, AM

IN COURT ROOM 3
Sri [Appeal Number Assmt. |Assessee Name Counsel Name |Remarks
[A] MERIT INTERNATIONAL |
1 [ITA3223/CHNY/2024  |2011-12 |EDUCATION FOUNDATION - R.Meenakshisu
2 |ITA 3224/CHNY/2024  |2012-13 | [A]MERIT INTERNATIONAL
3 [ITA 3620/CHNY/2025 |2017-18 | [A] PERIYASAMY THIRUGNANAM J.Saravanan
[D] LANDMARK HOUSING PROJECTS
4 |ITA 4080/CHNY/2025  [2015-16 |CHENNAIPVT LTD
5 [ITABB6/CHNY/2025  |2022-23 | [A] PREETHA SUNIL KUMAR
6 [ITA 1234/CHNY/2026  [2011-12 | [A] RAJENDRAN JEGATHAMBAL
7 |ITA 1359/CHNY/2026  [2019-20 | [D] MADHUSUDHAN
[D] SHRI. SHAIKDAWOOD ABDUL
KHADIR, LEGAL HEIR SMT. S.
8 [ITA1372/CHNY/2026  12019-20 |JUNAITHA BEGUM
9 [ITA 1373/CHNY/2026  [2013-14 | [A] DHANASEKARAN THOMAS
10 |ITA 1558/CHNY/2026  |2022-23 | [A] SREE RAJESWARI MILLS LTD.
[D] BROTHERS OF THE SACRED
11 [ITA 1563/CHNY/2026  |2018-19 |HEART OF JESUS
12 |ITA 1582/CHNY/2026  [2017-18 | [A] KTV HEALTH FOOD PVT. LTD. S.Sridhar
13 |ITA 1622/CHNY/2026  |2017-18 | [A] RIDER DISTRIBUTORS
14 |ITA 1729/CHNY/2026  |2013-14 | [A] PALANISAMY KANAGARAJ T.Banusekar
15 [ITA 1730/CHNY/2026 _ |2015-16 | [A] MANJU DEVI T Banusekar
16 |ITA 1734/CHNY/2026  |2012-13 | [A] KUMUDA FACTORIES PRIVATE LIMIT|T.Banusekar
17 |ITA 1735/CHNY/2026  |2012-13 | [AIKUMUDA FACTORIES PRIVATE
18 [ITA 1739/CHNY/2026  |2010-11 | [A] MR. ABDUL RAHIM B.Ramakrishnan
19 [ITA 1740/CHNY/2026  [2012-13 | [A] MR. ABDUL RAHIM
20 |ITA 1741/CHNY/2026  [2014-15 | [A] MR. ABDUL RAHIM
21 |ITA 1742/CHNY/2026  |2015-16 | [A] MR. ABDUL RAHIM-
. [A] VENNAMPALLI GOVINDASAMY
22 |ITA 1743/CHNY/2026  |2016-17 |RAJENDRAN S.Sridhar
[AJARUMIGU SWAMINATHA SWAM|
23 |ITA 1746/CHNY/2026  |2024-25 |THIRUKKOVIL S.Sridhar
[A] MOHAMED MUYEENUDDIN
24 [ITA 2745/CHNY/2026  |2018-19 |PAZHOOR KOCHU MOHAMED T Banusekar
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. ,.-é‘ ITA 2747ICHNY/2026  12016-17 | [A] MOHAMED MUYEENUDDIN T.Banusekar
/126 |ITA 1748/CHNY/2026  [2019-20 [A] R SURYAPRAKASH (SMC) B.K.Gopilal
a7 |ma 1758/CHNY/2026  |2018-19 | [A] DEVIHALLI HASSAN TOLLWAY PVT. | N.V.Balaji
28 |ITA 1760/CHNY/2026  {2017-18 | [A] RAJKOT VADINAR TOLLWAY PVT. LTl N.V.Balaji

29 |ITA 2384/CHNY/2026

[A] PUDUKKOTTAI MULTI PURPOSE
SOCIAL SERVICE SOCIETY

S.Sridhar

30 |ITA 2775/CHNY/2026

[A] PUDUKKOTTAI MULTI PURPOSE

31 {IT(SS)A 2/CHNY/2026

2020-2021} [A] MAYANK PAREEK

32 |IT(SS)A 3/CHNY/2026  |2020-21 [A] HEMANT SHANTILAL JAIN B.Ramakrishnan
33 |ITA 1497/CHNY/2026  [2016-17 | [A] GANESAN VENKATACHALAM
[D] 11526 M. AGARAM PRIMARY AGRI.
34 |ITA 1500/CHNY/2026  [2019-20 |COOP. CREDIT SOCIETY LTD.
35 [ITA 1556/CHNY/2026  [2017-18 | [A] JAIKRISHNAN SUSMITAA (SMC)

The Link for Hybrid Hearing is https://itatchennai. my.webex.com/meet/court_room_3
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INCOME TAX APPELLATE TRIBUNAL CHENNAI
PART HEARD CAUSE LIST OF B BENCH FOR 07-SEPTEMBER:2026 (MONDAY)
_BEFORE HON'BLE SH.MANU KUMAR GIRI, JM
AND HON'BLE SHRI S.R.RAGUNATHA ‘AM

IN COURT ROOM 4
Appeal Number Assmt. |Assessee Name Counsel Name |Remarks
St Year |

1 |ITA 1639/CHNY/2026  [2017-18 | [A] MEGHNA SILKS THURAIYUR
2 |ITA 1640/CHNY/2026  |2020-21 | [A] MEGHNA SILKS THURAIYUR
3 [ITA 1641/CHNY/2026  |2021-22 | [A] MEGHNA SILKS THURAIYUR
4 |ITA 1642/CHNY/2026  |2022-23 | [A] MEGHNA SILKS THURAIYUR
5 |ITA 1675/CHNY/2026  |2023-24 | [A] MEGHNA SILKS THURAIYUR
6
7
8
9

ITA 1677/CHNY/2026  |2018-19 | [A] MEGHNA SILKS THURAIYUR
ITA 1678/CHNY/2026  |2019-20 | [A] MEGHNA SILKS THURAIYUR
ITA 1660/CHNY/2026  |2017-18 | [A] MEGHNA SILKS MUSIRI

ITA 1661/CHNY/2026  |2018-19 | [A] MEGHNA SILK MUSIRI :

10 |ITA 1662/CHNY/2026  |2019-20 | [A] MEGHNA SILK MUSIRI

11 |ITA 1663/CHNY/2026  {2020-21 | [A] MEGHNA SILKS MUSIRI

12 |ITA 1664/CHNY/2026  [2021-22 | [A] MEGHNA SILKS MUSIRI

13 |ITA 1665/CHNY/2026  |2022-23 | [A] MEGHNA SILKS MUSIRI

14 |ITA 1666/CHNY/2026  [2023-24 | [A] MEGHNA SILKS MUSIRI

15 |ITA 1643/CHNY/2026  {2020-21 | [A] MEGHNA SILKS VELUR

16 |ITA 1644/CHNY/2026  |2021-22 | [A] MEGHNA SILKS - VELUR

17 |ITA 1645/CHNY/2026  [2023-24 | [A] MEGHNA SILKS - VELUR |
18 |ITA 1646/CHNY/2026  |2022-23 | [A] MEGHNA SILKS - VELUR
19 |ITA 2981/CHNY/2026  [2021-22 | [D] MEGHNA SILKS |

20 |ITA 2982/CHNY/2026  [2022-23 | [D] MEGHNA SILKS

21 |ITA 2083/CHNY/2026  [2023-24 | [D] MEGHNA SILKS

22 (I1A 2988/CHNY/2026  |2018-19 | [D] MFGHNA SILKS

23 |ITA 2989/CHNY/2026  |2019-20 | [D] MEGHNA SILKS 1
24 |ITA 3003/CHNY/2026  [2021-22 | [D] MEGHNA SILKS
25 |ITA 3004/CHNY/2026  |2022-23 | [D] MEGHNA SILKS
26 |ITA 3028/CHNY/2026  |{2018-19 | [D] MEGHNA SILKS
27 [ITA 3029/CHNY/2026  |2019-20 [ [D] MEGHNA SILKS
28 |ITA 3030/CHNY/2026  |2021-22 | [D] MEGHNA SILKS
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J{iTA 3031/CHNY/2026  |2022-23 | [D] MEGHNA SILKS
/40 |ITA 3040/CHNY/2026  [2023-24 | [D] MEGHNA SILKS
/131 |ITA 1648/CHNY/2026  [2019-20 | [A] KULITHALAI SHIVA.TEXTILES
32 |ITA 1649/CHNY/2026  {2020-21 | [A] KULITHALAI SHIVA TEXTILES
33 |ITA 1650/CHNY/2026  |2023-24 | [A] KULITHALAI SHIVA TEXTILES
34 |ITA 1680/CHNY/2026  |2017-18 | [A] KULITHALAI SHIVA TEXTILES
35 |ITA 1681/CHNY/2026  [2018-19 | [A] KULITHALAI SHIVA TEXTILES
36 |ITA 1682/CHNY/2026  |2021-22 | [A] KULITHALAI SHIVA TEXTILES
37 |ITA 3159/CHNY/2026  |2019-20 | [D] KULITHALAI SHIVA TEXTILES
38 |ITA 3160/CHNY/2026  |2021-22 | [D] KULITHALAI SHIVA TEXTILES
39 [ITA 3161/CHNY/2026  |2022-23 | [D] KULITHALAI SHIVA TEXTILES
40 |ITA 3162/CHNY/2026  {2023-24 | [D] KULITHALAI SHIVA TEXTILES
41 |ITA 4037/CHNY/2026  |2022-23 | [A] KULITHALAI SHIVA TEXTILES
42 |ITA 1668/CHNY/2026  |2017-18 | [A] KARUR SHIVA TEXTILES
43 |ITA 1669/CHNY/2026  |2018-19 | [A] KARUR SHIVA TEXTILES
44 |ITA 1670/CHNY/2026  |2019-20 | [A] KARUR SHIVA TEXTILES
45 [ITA 1671/CHNY/2026  |2020-21 | [A] KARUR SHIVA TEXTILES
46 |ITA 1672/CHNY/2026  [2021-22 [ [A) KARUR SHIVA TEXTILES
47 |ITA 1673/CHNY/2026  |2022-23 | [A] KARUR SHIVA TEXTILES
48 |ITA 1674/CHNY/2026  |2023-24 | [A] KARUR SHIVA TEXTILES
49 |ITA 2662/CHNY/2026 12020 [D] KARUR SHIVA TEXTILES
50 |ITA 2663/CHNY/2026 12017 [D] KARUR SHIVA TEXTILES
51 |ITA 2664/CHNY/2026  |2021 [D] KARUR SHlVA TEXTILES
52 |ITA 2685/CHNY/2026 2022 [D] KARUR SHIVA TEXTILES
53 |ITA 2686/CHNY/2026  ]2023 [D] KARUR SHIVA TEXTILES
54 |ITA 2525/CHNY/2026 2018 [D] KARUR SHIVA TEXTILES
55 [ITA 3033/CHNY/2026  |2021-22 | [D] ST RETAIL INDIA PVT LTD
56 |ITA 3034/CHNY/2026  |2022-23 | [D] ST RETAIL INDIA PVT LTD
57 |ITA 1652/CHNY/2026  [2017-18 |[A]ST RETAIL INDIA PRIVATE LIMITED
58 [ITA 1653/CHNY/2026  [2019-20 |[A]ST RETAIL INDIA PRIVATE LIMITED
59 |ITA 1654/CHNY/2026  2020-21 [[A]ST RETAIL INDIA PRIVATE LIMITED
60 |ITA 1655/CHNY/2026  |2021-22 | [A]S T RETAIL INDIA PRIVATE LIMITED
61 [ITA 1656/CHNY/2026  [2022-23 |[A]S T RETAIL INDIA PRIVATE LIMITED
62 [ITA 1657/CHNY/2026  |2023-24 |[[A]S T RETAIL INDIA PRIVATE LIMITED \
63 |ITA 4039/CHNY/2026  [2018-19 [A] S T RETAIL INDIA PRIVATE LIMITED \

The Link for Hybrid Hearing is https:Ilitatchennai.my.webex.comlmeetlcourt_room_4
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